Annexure-7

Name of the corporate debtor: Skyhigh Infraland Private Limited; Date of commencement of CIRP:02.11.2018; List of creditors as on:30.12.2020

List of operational creditors (Government dues)

(Amount inX)

Amount of any

S| Amount of mutual dues Amount of [ Amount of Remarks
' Details of Claimant Details of claim received Details of claim admitted contingent ’ claimnot ([claim under| ’
No. . that may be set- . e . if any
claim off admitted | verification
Amount .
e . . Amount % of voting
Department Government |dentification Date of receipt [ Amount claimed Amount_of claim Nature of claim covereq by covered by Whether share in CoC,
No. admitted security related party?| . .
i guarantee if applicable
interest
p | Income tax Department, | Central NA 12.02.2019 55,575,832 55,575,832.00 | Income Tax Dues 0 0 0 0 0 0 0 0
Karnal Circle Governemt
Department of town and
2 country planning State NA 28.03.2019 83,399,329 83,399,329.00 | EDC: Renewal fee & 0 0 0 0 0 0 0 0
(Amount claimed ason | Governemnt Composition fee
31.01.2019)
TOTAL 138,975,161 138,975,161.00




